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Sub:   Regarding cancellation of the sitting of the House on 22nd March 2024 and 
determining the next sitting of the House on 27th March 2024. 

 
Hon'ble Members are hereby informed that the Hon’ble Speaker has directed that 

the sitting of the House scheduled for today i.e. 22nd March 2024 stands cancelled. 

Further, in pursuance of sub-rule (1) of Rule-17 (Adjournment of the House and 
procedure for reconvening) of the Rules of Procedure and Conduct of Business in the 
Legislative Assembly of National Capital Territory of Delhi, the Hon’ble Speaker has 
determined that the next sitting of the House shall be held on 27th March 2024 at 11.00 AM. 

 
Deputy Secretary 

 
 


